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<b) Um namss at  manufacturers, 
tha location of factories, the annual 
output and the value of these trac
tor*;

(c) the number and value of trac
tor* Imported  from  Europe  and 
America annually during the last 5 
yean ending the 31st March. 167; 
and

(d) the value  of tractor  compo
nents and  spare  parts  imported 
annually during  the last 5  years, 
ending the 31st March, 1967?

The Minister of iadoatrial Develop
ment  and Company  Affairs  (Start 
F. A. Ahmed): (a) 7,613 agricultural 
tractor* were manufactured in India 
during the calendar year 1966 in the 
private  sector.  No  manufacturing 
capacity of tractors has so far been 
established in the public sector.

(b) The names of the Indian firms 
manufacturing  tractors,  location of 
their factories, their  output  during 
196G and the price of tractors manu
factured by them is given below:

SI.
No.

Name of manufacturers Location of 
the facturv

Output
during
1966

Price of tractor f.o.r. 
destination

I  Ms. Eicher Tractors India Ltd., Farida bad 
Findubad (Haryana;

3  M i. International Tractors  Co.  of  Bombay 
India Ltd., Bomhav.

3  Mi Tractor' & Farm Equipment Madras
Ltd., Madras.

4  M s. Escorts Ltd., New Delhi   Faridahad
(.Haryana)

J  M ». I Imdusun Tractors A   Bull*  Baroda 
dozers Ltd., Bombay (.Gujarat)

135  Eicher’Rs. 17,836-

5 jo  'International   Har
vester JB. 27’   Rs.
2,9

3,4  'Massey  Ferguson T 
Rs. 2.838.

1.314  Escori-37’ Rs. 19,5

Sot  Hsci>rt-27W'   Rs.
15.32.

1,43 'Hindustan 5 HP* 
Rs. 21 >SSo - 

37  Hindustan 35 HP' 
Ks. 16,11.

(c)   and (d). A statement showing 
the number and value of  tractors, 
components and spare parts imported 
from Europe and America annually 
during the yean 1963-63 to 1866-67 
(Upto 31st January, 1997) laid on the 
Table of the House.  (Placed in Lib
rary.  St* No. LT-4M/871.

Wiiirlllii IhM

«*.   BUsnt Mat:  WiU the 
Minister of H wMal PMslspaisat 
aai Caaqpaay JUMn ha pleased to 
tat*:

(a)  tha auatbar  aad  names of 
ftRM ttadbtttatf la tha quarter aad-

ing the 31st March, 1967;

(b) the grounds on  which these 
firms have been black-listed;

(cl whether these firms have been 
granted import licences or otherwise 
allowed to trade with  Government; 
and

(d)   if so, how  many enjoy this 
privilege?

The   of Iadastrial Develop-
aMat aa* Cnapeay Affairs (Shri F. A. 
Aka**):  (a)  No firms have been
blacklisted by this Ministry during 
the quarter ended 31st March, 1987.

(b) to (d). Do not arise.




